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(c) This pri:e jocr._ is not lik"ell to 
bave a siaoificant etl'ect on price. of 
COD.um- loods manufactured from the. 
DOD-fertous metal.~ 

Parebllse of Jute ProcIaalo ... An •• 

4980. SHltl ABDUL HAMID: Will 
tbe Minister of TBXTILES be pleased to 
state : 

(a) wbether Government are aware tbat 
Jute Corporation of India (Assam Unit) is 
purcbasing only 30 per ceot of jute from tbe 
cultivators as per Government rate and 
tbe remajoins 70 per cent of jute i. being 
lold to private parties with low prices : 

(b) jf so wbether GoverDment bave 
taken any steps to purcbase tbe whole 
quantity of jute from tbe gro"ers in Assam; 
and . 

(c) if Dot. the roasons therefor? 

THB DEPUTY MINISTER IN THE 
MINiSTRY OF TEXTILB (SHRI S. 
KRISHNA KUMAR): (a) to (c) The 
lute Corporation of India is operating 26 
purchase centres in A.sam besides 18 
purchase centres rUD by STA TFBD (State 
Apex Co-operative). lCI, aloogwith Co-
operative bave purchased about 2.25 lakb 
bales of raw jute from Assam till 27.11.86 
out 0 f the total estimated arrivals of about 
4.80 lakh bales. Tbus, lCI has mopped up 
about 47 per cent of the total .rrivals. 
Furtber purchases are in prOirell. lei 
undertakes to purchase whatever quantit, of 
raw jute is otfered to it by jute grower. 
at the minimum statutory price fixed by the 
Government. 

IDltalatioa of eo.paten '8 IDeo_e Tu 
De.elopDleDt 

4981. SHRl SOMJJ:QHAI DAMOR: 
Will tbe Miuister of FINANCE be pleased 
to atate : 

<al the names of cities wbere computen 
have been iDat.l1ed in tbe Income tax 
Department and total expenditure iDCurred 
OP fDitall.tlo~ of oomputen ; 

(b) tbo Damel of cities where computer. 
are likely to be iostalled in the near fut'lre 
in the Income tax Department and estimated 
cost thereof at eacb place; 

Cc) wbether installation of computers at 
.uch a large scale in tbe Income tax Depart-
ment is likely to affect employment and 
promotional avenues ; and 

(d) tbe steps Government propose to 
take so tbat tbe promotional chances of the 
employees are not jeopardised due to 
installation of computers in the Income tax 
Department ? 

THB MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHRI 
lANARDHANA POOJARY): (a) A 
Computer was installed in 1 ('85 at Madras 
at a total cost of Rs. 19.5 Jakbs. In Delhi 
a micro processor was installed in 1982 at a 
total cost of Rs. 12.05 lakbs ; 

(b) Computer. are likely to be installed 
in Dear f future at tbe Headquarters of tbe 
following Commjlsioners of Income Tax ; 

Bomba,. Calcutta, Delbi (biller s,stem). 
Ahmedabad, Hyderabad, Kanpur. BanlalOre. 
Jaipur. Surat. Pune, Nagpur, Amrits~ 
Madurai, Coimbatore, Cocbio. Meerut, 
Luc~now, Patoa, Agra, Allahabad. Baroda. 
Bbopal, Robtak, JabaJpur, Jalandhar. Jodh-
pur, Kolhapur, Nalik, Sbillonl. 
Bhubaneshwar, Patiala, Rajkot, Ranchi. 

(ii) For Delhi. Bombay aDd Calcutta. 
the estimated average cost of inltallation of 
Computers would be Rs. 46.73 lakbs for 
eacb station aDd for remaioinl places tbe 
average cost would be Rs. 12.87 lakhs for 
eacb Computer Centre. 

(c) No, Sir. 

(d) Does not arise. 

Po....... Bsellaaae E......... froIa Gall 
e •• DtrIes 

4982. SHRI TRAMPAN THOMAS: 
WiU the MiDister of FINANCE be pIeasec! 
.o.tate ; 




